Central Administrative Tribunal
Principal Bench

OA No.3606/2017
New Delhi, this the 14th day of May, 2018

Hon’ble Mr. V. Ajay Kumar, Member (J)
Hon’ble Ms. Nita Chowdhury, Member (A)

Ms. Anita, Aged 46 years,
D/o Shri Ram Phal,
Working as Primary Teacher in KVS,
Posted in K.V. Rohtak (Har),
R/o K.V. Staff Quarter, K.V. Rohtak (Har).
...Applicant
(By Advocate : Shri Yogesh Sharma)

Versus

1. Kendriya Vidyalaya Sangathan,
Through the Commissioner,
18, Institutional Area,
Shaheed Jeet Singh Marg,
New Delhi.

2.  The Assistant Commissioner (Admin),
Kendriya Vidyalaya Sangathan,
18, Institutional Area,
Saheed Jeet Singh Marg,
New Delhi.

3. The Principal,
Kendriya Vidyalaya, Rohtak (Har).

4. Ms. Kavita,
Primary Teacher,
Kendriya Vidyalaya, Rohtak (Har).
...Respondents

(By Advocate : Shri S. Rajappa)



OA No0.3606/2017

ORDER (ORAL)

Mr. V. Ajay Kumar, Member (J) :-

The applicant, a primary teacher, under the respondent
Kendriya Vidyalaya Sangthan (KVS) at Rohtak, has filed the OA
aggrieved by the transfer order dated 27.09.2017 in transferring her
from KVS Rohtak to KVS Mancherial, Telangana State. By virtue of
the interim relief granted by this Tribunal, the applicant is
continuing in Rohtak till date. Today, the learned counsel for
respondents, on instructions, submits that now they are in the
process of effecting regular transfers for the next academic year and
since the request of the applicant is pending with them, they will
consider the same also along with other teachers’ representations,
as per the existing transfer policy and pass appropriate fresh

orders, if the OA is disposed of by permitting them to do so.

2. In the circumstances, the OA is disposed of without going into
the merits of the case by directing the respondents to consider the
Annexure-A/6 representation of the applicant dated 29.09.2018,
along with representations of other teachers for seeking transfers
for the next academic year within a reasonable time. Till then, the

interim relief shall be in force. No costs.
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